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ea e in the case of Delhi m'.)re than 
t 'ee-fold increase in the case of 
Raj asthan. two-fold increase in the 
C Be of Maharashtra and Haryana, 
T mil Nadu has not been given ven 
it legitimate requirements. 

I demand that more coke and more 
wagons. should be allotted to Tamil 
Nd 

(iv) ALLEGED NON-SUPPLY 0 ESSEN-
TIAL COMMODITIES TO THE PEOPIJ£. OF 

CACRAR 

(i;HRI SONTOSH MOHAN DEV 
(Silchar): The people of Cachar are 
facing an economic bh)ckade from 

.. the re t of the country as they have 
p rticipated in the last Lok Sabha 

ection to safeguard the right of the 
linguistic and religious minorities 0 
Assam. No essential C-ummodity like 
rice, sugar, salt, HSD, petro, coal 
kero~.ene oil, baby food, etc., is being 
sent to Cachar from 1st Januar 
1 80. The tea industry had to close 
down their factory. Publjc buses and 
t ckQ have gone off the roa for ant 
o HSD/petrol. Village and town 
p~ople are passing their days in great 
dl! t ress becaUSe of the non-availa-
b 'lity of their daily need3. Will the 
J\linister concerned take necessary 

Ps to save the people of Cachar 
frOm thi misery? 

DETENTION AND EXPULSIO OF 
RAMEsH CHANDRA PREsIDENT OF , 

WORLD COUNCIL FROM LoNDOlJ 
AIRPORT 

HRI CHANDRAJIT Y ADAV 
(Azamgarh): Mr. Speaker, Sir, it is 
. matter of great regret that the 

U. K. Government took the most 
unusual step by detaining and ex-

llin Shri Ramesh Chandra, a dis-
t· guished citizen at India and the 

sident 0 World P ace Council 
m London Airport itse. M. 
mesh Chand a Wa going to Lo -

d n to attend a conference on dis-
armament which was being held 

t the hi toric Co ay Hall 
.h re rnwa': ee om movement 

Iso debated over the first h 

af the ,cent·ur. This i an insult 
nelia by th Tory Gov ment 

U. . Thi i for the first time t 
not only an Indian citizen but a Co 
monwealth citizen has been detain 
and expelled for purely politi 
reasons. This act of the U. K. Gov-
rnment haS been strongly condemn-

ed by the Indian Workers' Associa-
tion, the India League alld th 
F deral CQuncil of Indian Organiza-
tions. This has also been condemn 
by many prominent Members 0 
Partliament of the House at Common . 

I bring it to the notice of the Ho 
through you and also to the Gove 
m nt of India to take up this i 
ureently with the U.K. Governm 
so that such things may not be r -

eated in future. 

SHRI GEORGE 
(Muzaffarpur) : 
debated in this House. 

'5(1 '(Tq' fen:n" qmcrr;r (~~ ) : 
~~, ~ q~ li~) an 'fiT Cf"f~ ~ \ 

~I 

MR. SPEAKER: You have m 
the demand. It will be seen. It 
upto the government, Plea!e wai. 

SHRI CHANDRAJIT AD 
The issue was taken up in the 0 
of commons also_ They have call 
it 'outrageous'. 

:MR. SPEAKER: I no 
gravity of the -tuation. 

SHRI INDRAJIT GlJP.r 
(Basirhat): The qu stiQn 's that yo 
droit a call attention motion. On 

this many member h ve given 
call attention notice. 

:MR. SPEAKER: When the 
com s we will consider it. Now 
has been brought ro the notice 0 
i'lvernm nt and please ait for 
action 0 the government. 

S I JY OY BOSU: I 
notice of a motion about f. J. 
Tata_ qui 
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MR. SPEAKER: I am studying it. 
Th r is no Privileg s C·.:>mmitt e 
ye. It will be made known to the 
House. I have told you t pI as 
wa·t. Don't take any more time. 

ow we take up the Motion of 
Tha ks On the P side nt's Address. 
Mr. Indr jit Gupta. 

SHRI CHANDRAJIT YADAV: 
What happened was: yesterday Y'JU 
were not th reo I raised thQ matter 
that th time should be extended for 
this d bate. 

MR. SPEAKER,: We have extended 
it by one hour to-day. There will 
he no lunch break to-day, Even 
yest rday. Mr. Yadav you were not 
here. I requested the Hous and 

ppealed to the House that if they 
w nted m\)re time, I woulci extend 
it. All the opposition members were 
agr able. So I agr ed. Otherwise 
I could have given two more hours 
yest rday. 

SHRr JYOTffiMOY BOSU: My 
submission is: why shoulci J.R.D. 
Tata be protect d like this. 

R. SPEAKER: Mr. B'osu, why do 
you want to.) wa te the time of the 
House? I said it will be done before 
th 2nd. 

HRI JYOTIRMOY BOSU: On the 
.2lld the House will adjourn. 

. SPEAKER: Doesn't matter .... 
terruptions) I know the urgency 

o he matt r. Now you have aid 
it and I hav he rd it. 

HRI JYOTT MOY BOSU: It 
hou1d be b fore the H·.)use adjourns. 

me ercise my right. 

I N. G. G (Guntur) : 
can there be a dialogu betwe n 

M m rand th Sp k on the 
11 Or of the Hou e? Such dialogues 

o 1 ta pI in tb Chamber. 
• I • (Interruptions). 

MR. SPE'AKER: There is no ques-
tion ·Jf any sp cial treatment. 
Everybody is alike before the House. 
Nobody is high or low. Mr . osu, r 
have hard you. I have ta ~ ked it 
over. If you are till persisting, all 
other memb r will object to it. 
Please don't try to monopolise. You 
are against the monopoly sY3tem. 

12.44 hrs. 

MOTION OF 
PR SIDE T"S 

THANKs, ON THE 
ADDRESS-Contd. 

MR. SPEAKER: Shri Indrajit 
Gupta. 

SHRI INDRAJIT GUPTA 
(Basirhat): The president's Addre s 
has tried to cover a very wide 
ground no doubt, but I re,e:ret to find 
that there is no mention what oever 
in this Address of two very important 
matters, rucial matt.r.5 I should 
say, which have been affecting the 
political life of this country for 
considerable time now. One ic:; the 
Question of defections and o.)unter 
defections whiCh have corroded th 
political life and political standard 
of this ~ountry. I should have 
thought that some mention would 
have b en there in the President 
Addre ' s of the early need ft.)r some 
anti-defection legislation which has 
been pending for a large number 0 
years to be put through. But ther 
is no mention whatsoever about it 
and th e easons are not far to see. , 
because it seems that whichever Party 
is in power at the centre likes to 0 
low on the quest'on of bringing in 

any effective anti-defection leg' -:1a-
tion. 

It may be that this time the Go -
ernment may not yet be in po ... iti 
what v r its inclination is, to dismi 
ut-ri ht f om the Centre thJ Sta 

Governme s which are run 
pa ties which are not the same 
those 01 the Congress (I). Ther fo .' 
Mr. Ya hpal Kapur and other peo 
are on their peregrinations hrou 

, -


